MNational pany Law Tribunal
Allahabad Bench

ATTENDANCE-CUM-ORDER SHEE
BENCH OF THE NATIONAL COMP#

ahabad

B3/241-244/ALD

OF THE HEARING OF ALLAHABAD
¥ LAW TRIBUNAL ON 21.11.2016.

NAME OF THE COMPANY: Mr. Sarthaka Vanijya India Pvt. Ltd.
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SH.V.5.R. AVADHANI (Judicial Member)
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Dated 21.11.2016

SH. HH. CHATURVEDI (Judicial Member)




